LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Tuesday, 28 March 2023 / 07 Chaitra 1945 (Saka)
11.00 AM

1.  Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri Jitender Mahajan 6. Shri Surendra Kumar
2. Shri Rajendra Pal Gautam 7. Shri Kuldeep Kumar
3. Shri Mukesh Ahlawat 8. Shri Abdul Rehman
4. Shri Durgesh Kumar 9. Shri Jai Bhagwan
5. Shri Sahi Ram 10. Shri Madan Lal
2. Short Duration Discussion (Rule-55) :
Shri Madan Lal

Shri Rajesh Gupta

Shri Rituraj Govind

to initiate discussion on “Financial loss to Union Government Exchequer and Public due to
a private company and no inquiry being conducted by Union Government in this regard”.
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